Statement

re; foreign exchange
situation

|Shri Hari Vishnu Kamath])

provides that the President shal] de-
liver the Address. It would have
been perhaps much better if, in these
circumstances, the President's Address
in the English language also, had been
read out gr delivered as jt was done
last year. I remember that the same
difficulty came in. I would, therefore,
request you to say whether
in terms of the articles of the
Constitution, it will be held, inspite
of what has happened, that the Presi-
dent has delivered the Address in the
English language also, We wish him
a specdy recovery, and I hope his
health will be resorted to normalcyere
long.

Mr. Speaker: The intention is  that
after such a solemn inauguration, we
should not enter into any controver-
sia]l matters,
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Shr{ Hari Vishna Kamath: It is not
controversial.

Mr. Speaker: Let us not disagree
on any points at least for today.

Shrl Hari Vishnu Kamath: There is
no disagreement.

Mr. Speaker: I may differ with Mr.
Kamath's interpretation; I would not
like to disagree with him on this day
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Armed Forces (Special 36
Powzrs) Continuance
Bill
at least. Everything can be said

when the Address is being discussed.
We wil] take it up and Mr. Kamath
can raise it then.

12,39 hrs.

ARMED FORCES (SPECIAL PO-
WERS) CONTINUANCE BILL*

The Minister of External Affalrs
(Shri Swaran Singh): Sir, I beg to
move for leave to introduce a Bill to
continue the Armed Forces (Special
Powers) Regulation, 1958 for a fur-
ther period.

Mr. Bpeaker: The question is:

“That leave be granted to in-
troduce a Bill to continue the
Armed Forces (Special Powers)
Regulation, 1958 for a further pe-
riod."

The motion was adopted.

Shri Swaran Singh:
duce the Bill

1240 hrs,

Sir. 1 intro-

The Lok Sabha then adjourned till
Eleven of the Clock on  Thursday,

'-P-;.lblinhtd in the Gazette of India
dated 17-2-85.
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